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ce�tly imposed curb on foreign travels 
has adversely affected the finances of 
the Air India ; and 

( b )  if so, what steps are being taken 
to stabilize the financial position of 
this public undertaking? 

The Deputy Minister in the JHiais­
try of Transport and Communications 
( Shri Mohiuddin ): ( a )  Passenger 
revenue earned by Indian stations 
during July /August/September, 1 962, 
show a drop of over 20 per cent as 

compared to the corresponding period 
last year. This drop is attributable to 
the restrictions imposed by the Re­
serve Bank on foreign travel, effec­
t ive from 1 st July, 1 962. 

( b )  In  order to increase the Air 
India's revenue earnings, more inten­
sive sa les efforts are directed towards 
the following categories of traffic :-

( i ) Passengers who do not re­
quire a 'P' form to leave the 
country i . e . ,  foreign nationals 
temporari ly resident in India. 

( i i )  Businessmen and students 
for whom the Reserve Bank grant 
'P' forms on merit. 

( ii i )  Cargo traffic. 

( iv )  Traffic from foreign coun­
tries to India and other points on 
the Air India's routes. 

Shri Surendra Pal Siagh: How 
many flights per week are being 
operated by the Air India Inter­
national at present, and what is the 
average number of passengers per 
flight? 

Shri Mohiuddin: The number of 
flights to London is the same as pre­
viously-seven flights a week. As re­
gards the load, I have already stated 
that it has reduced. 

Shri lnder J. Malhotra : In view of 
the decrease in revenue, may l know 
whether the Ministry has approached 
the Finance Ministry for some con­
cessions or relaxation of restrictions? 

Shri lllohiuddia: No, Sir. 
2 1 59  ( Ai)  LS-2. 

Shri Surendra Pal Singh: Is it a 
fact that the fail in traffic is more in 
the west-bound flights than in the 
east-bound ones? 

Sltri Mohiuddin : That is  true be­
cause the restrict ions are for our tra­
vellers mainly from India to West. 

I.D.A. Credit for P. & T. Department 

+ 
( Shri Bhakt Darshan: 
: Shri P. C. Borooah : 

,282 j Shri B'hagwat Jha Azad: 
· l Shri Tan Singh: 

j Shri A. V. Raghavan: 
L Shri Pottekkatt: 

Will the Minister of Transport and 
Communications be pleased to state: 

( a )  whether i t  is a fact that the 
International DeYelopment Associa­
tion has extended a credi t of $ 42 mil­
lion to f o dia- for the P. & T. Depart­
ment ; and 

( b )  if so, how the credit is pro­
posed to be utilised? 

The Minister of Transport and Com­
munications ( Shri Jagjivan Ram) : (a)  
Yes. 

(b )  The credit will be utilised for 
the purchase of telecommunication 
materials to be imported from abroad. 
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Shri Hari Vishnu Kamath: Is it a 
fact that a special delegation of the 
P&T Board was deputed for this pur­
pose and if so, was the Indian diplo­
matic mission on the spot not able to 
negotiate this transaction? 

Shri Jagjivan Ram: Yes; a delega­
tion was sent and it was at the ins­
tance of the World Bank and our em­
bassy there. 

Shri A. V. Raghavan : May I konw 
whether there is any proposal to uti­
l ise any portion of this amount for 
providing direct telephone and tele­
graph facilities between Trivandrum 
and Kozhikode? 

Mr. Speaker: It is a different ques­
tion. 

Shri Bhagwat Jha Azad: By what 
time would the first instalment be ar­
riving in India and what would be the 
amount of the first instalment? 

Shri Jagjivan Ram: This is for the 
import of material. Specifications are 
being worked out, and as soon as 
they have been worked out, world 
tenders will have to be invited. After 
the world tenders are invited, the 
materials will be imported and pay­
ment will be made by the IDA. 

Shrimati Savitri Nigam: May I 
know what special projects are going 
tu be taken up with the credit of the 
IDA? 

Shri Jagjivan Ram: It is not for any 
one project. It is for the general in­
crease of the telecommunication faci­
lities in the country. 

Mr. Speaker : Order, order. There is 
much noise. I cannot carry on the 
proceedings in this manner. Either I 
should stop or hon. Members should. 
Shri Pottekkatt. 

Shri Pottekkatt: May I know whe­
ther any amount will be set apart for 
telegraph and telephone communica­
tions in Ker ala? 

Mr. Speaker: That does not arise. 
Next question. 

Crop IJlsurance 

+ r Shri Rame9hwar Tantia: 
•284. � Shri Sham Lal Saraf: 

L Shri Inder J. Malhotra: 

Will the Minister of Food aad Agri­
culture be pleased to state : 

(a ) the progress that has so far been 
made in giving a start to Crop Insu­
rance;  and 

(b) whether along with Crop Insu­
rance Cattle Insurance will also be 
introduced? 

The Minister of State in the Minis­
try of Food and Agriculture (Dr. 
Ram Subhag Singh ) :  (a) In pursuance 
of the assurance given to Parliament 
in 1947 a scheme of crop insurance 
was formulated and circulated to 
various State Governments for adop­
tion. The State Governments did 
not however find it possible to imple­
ment the scheme owing to financial 
stringency. 

The Government of Punjab has, 
however, made a provision for imple­
menting a pilot scheme for crop in­
surance during the Third Plan period. 
The work is likely to start in 1 963-84. 
after legislation for this purpose is 
undertaken as the scheme is to be 
Implemented on compulsory basis. 

Further continuance of this scheme 
in Punjab or its adoption by other 
States will depend on the result 
achieved in connection with this pilot 
scheme. 

( b )  No. 
Shri Rameshwar Tantia: May I know 

whether the Government have ex­
amined the feasibility of such insur­
ance and, if so, what are the mea­
sures? 

Dr. Ram Subhag Singh: Yes ; we 
have examined the feasibility and we 
think that it is quite feasible to be in­
troduced, and therefore, we have ad­
vised the State Governments to un­
dertake it if they so desire. 




